CENTRAL aDMINISTRAT IVE TR IBUNAL, JABALPUR SENCH, JABALPIR
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Jabalpur, this the 1st day of April 2003.

Qriginal application No. 297 of 2000

Hon'ble Mr. Shanker Raju - Member (Judicial)
Hon'ble Mr. R.K. Upadhyaya- Member (Admnv.)

R.K. Totre, S/o Shri K.S. Totre
aged about 57 years, Chief
Telephone Supervisor, F.R.S.
City, Bhopal.

(By Advocste = ghri s.K. Nagpal)

1.

VERSUS

Union of India, Through
Secretary, Department of
Telecom Service, Sanchar
Bhavan, New Delhi.

General Msnager,Telecom,
Bhopal.

Divisional Engineer
(Administration), Office
of General Menager, T&D,
Bhopal'

(By Advocate - shri S.A. Dharmadhikari)

By Shanker Raju, Member (J) :-
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APPLICANT

RESPUNDENI'S

’ As the impughed order has been withdrawn, as

Qo&\'!}cmu}RHby Athe respondents through their Ma No. 333/2003,

OA ic rendered infructuous and is accordingly dismissed.
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